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HIGH COURT OF JUDICATURE AT ALLAHABAD

SPECIAL APPEAL No. - 651 of 2014

Vivek Chaudhary
..... Appellant(s)
Versus
Cantonment Board Meerut and another
..... Respondent(s)
Counsel for Appellant(s) . PK. Jain, Sumit Daga, Swetashwa
Agarwa
Counsel for Respondent(s) : M.I. Khan

Chief Justice's Court

HON'BLE ARUN BHANSALI, CHIEF JUSTICE
HON'BLE KSHITIJ SHAILENDRA, J.

1. In the present specia appeal, the appellant was represented by Sri
Swetashwa Agarwal, who has been designated as Senior Advocate and,
therefore, a notice was sent to the petitioner for engaging another counsel.

2. The notice sent has been returned with the endorsement 'addressee |eft
without instruction'.

3. None is present for the appellant though the matter is listed under the
category 'Oldest Pending Cases In This High Court, For Priority Hearing'.

4. It appears that due to passage of time, the appellant has lost interest in
the appeal. The sameis, therefore, dismissed for non prosecution.

(Kshitij Shailendra,J.) (Arun Bhansali,CJ.)
February 13, 2026
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